OPEN COJAT

CENTHAL AUWINISTRATIVE TRIBUNAL
ALIAHABAD BENGH, ALLAHABAD.

CIRCUIT SITTING ATUTTARANCHAL (NAINITAL)

Nainital, this the 15th dey of April, 2004.
QJOAUM : HON. MR, JUSTICE S.R. SINGH, V.C.
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HON. MAJ. GEN. K.K.» SRIVASTAVA, A.M.
O.A. Ne. 851 of 1996
BeS. Negi, aged about 53 years S/0 Sri D.S. Negi, G-103,

Hathi Barkale, Estate LDehrsdun pested as Survey Assistent,
26, Party, Survey of India, 17.E.C. Read, Dehradun.

B.D. Maithani, aged abeut 53 years 5/0 Late Sri I1.D.
Maithani, 41, Salswala, Dehradun, pested as Survey Asstt.,
79.party, Survey of India, 17. E.C. Read, Dehradun.
Surendra Singh, aged abeut 51 years S/0 Sri Guman Singh
R/0 G~-100, Hathi Barakala Estate, Dehradun, pested as
Survey Asstt., ! 6+-Drawing Office Circular Read, Dehradun.
DeSe Rawat aged about 51 years, son of Late Sri Kunwar
Singh Rawat, resident ef G-93 Hathi Barkala Estate
Dehradun pested as Survey Assistant, Ne.lParty, Survey eof
Indie, Hathi Barkala Estate, Dehradun.

MeKe Mamgein aged ebout 56 years, son of Late Sri D.C.
Memgéin, 220/1, D.L. Read , Dehradun pested as Survey

Assistent, Surveyer General Office, Dehradune.

YeS5. Tomer aged about 55 years, sen of Sri Daulat Singh
resident of Shanti Bhawan Laxman Puri, hMusseorie, pested
é@s Survey Assistant, 25 party, Survey of Indis, Himalaya

club, Musseerie.
PR e e «vsssApplicants

(By Advecate Shri R.C., Sinha & Shri A. Srivsstava)

Vs

Unien of India, through Secretery Ministry ef Sctience

and Techonoly, New D=lhi.

2. Surveyor General ef India, Pest Bex Ne.37, Bleck Ne.S8,

=

\{dthi Bari@la Estate Lehradun
mg\ ; ( By e e t‘gsp@ndents
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Ceunsel fer respendents : Sri K.C. Jeshi.
QR D ER (ORAL)

BY HON. MR. JUSTICE S.R. SINGH, V.C.
Heard Sri K.C. Sinha, leamed ceunsel fer applicant

and Sri V.V. Mishra helding brief ef Sri R.C. Jeshi, learned

ceunsel fer respendents. We have alse perused the pleadings.

2. The applicants, whe are werking en the pest eof
Survey Assistants, have instituted this C.A. seeking a
directien te the respendents te allecat-e the separate queta
fer each feeding cadre in relatien te the pest ef Cificer
Surveyer Greup 'B'. It is net disputed that appeintment te
the pest of Officer Surveyer Greup 'B' is made by premetien
from different feeder cadres including Survey Assistents.
The applicants, it is stated at the bar by Sri K.C. Sirha,
have preferred representatien te the Ist respendent fer
redressal ef their grievances reised in this C.A. Since it
is basically fer the rule making autherity/executive te
prescribe queta, if any, fer promotion to a pest appeiniment

te which is made frem different feeder cqgres?lbﬂf““hflfkgﬂﬁi
Bveba s LD Conenfrelint Andhiony™ e Sk scpre & eelds W valoren -
3. We are, therefere, of the view that it weuld S~
the ends ef justice if the present C.A. is dispesed of with

a directien te the respendents that in c-ase the applicants
file representatien, the Secretary, Ministry ef Science and
Techneleey, New Delhi shall censider and dispese it of in
accerdance with law, as expeditieusly as pessible preferably
within & peried ef three menths frem the date ef receipt ef

the representatien aleng with cepy ef this erder.

Ne exrder as te césts.
‘s\g&/ %qﬁ
A'MC v.c.

Asthana/



